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Rights Body To Probe Alleged Gang-Rape, Death Of Farmer

Activist In Haryana

he National Human Rights Commission (NHRC) has decided to investigate the case of
alleged rape and death of a woman activist from West Bengal, at Tikri border where the
farmers protest is going on against Centre's three farm laws.

The alleged incident happened at the Delhi-Haryana border but the farmer activist
woman died in a hospital in the Jhajjar district of Haryana due to COVID-19 infection.

Seeking an urgent intervention and direction of the NHRC, human rights activist and
Supreme Court lawyer, Radhakanta Tripathy filed a petition before the NHRC, for
"independent, impartial, and fair investigation and justice" in the matter, and "heavy
compensation" for the woman's family members.

Taking cognisance of the issue, the NHRC in its order stated, "instant complaint, from
well known human rights activist, is regarding the allegation that one woman activist
hailing from West Bengal who came to participate in farmers' protest at Delhi-Haryana
Tikri border was allegedly gang-raped at the protest site."

In respect of that crime, an FIR was registered by the woman's father against six
accused persons. NHRC said the woman died at a Jhajjar hospital, on April 30, after
showing COVID-like symptoms.

The NHRC said it has decided to probe the case after considering the averment made
by Mr Tripathy.

Mr Tripathy had claimed that the incident happened due to the alleged inaction,
negligence and failure on part of the police officials and health department of the
Haryana government in providing adequate protection, healthcare and justice to the
woman.

"Her father is said to be running from the pillar to post for justice," Mr Tripathy said.

The NHRC in its order also asked its own investigation wing to collect the facts of the
matter, within two weeks, including the details of the compensation to the family of the
victim, if any, by the state authorities under Victim Compensation Scheme.
https://www.ndtv.com/india-news/rights-body-to-probe-alleged-gang-rape-death-of-
farmer-activist-in-haryana-2440569
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ANI News
NHRC to investigate woman farmer activist's gangrape and
death

https://www.aninews.in/news/national/general-news/nhrc-to-investigate-woman-farmer-
activists-gangrape-and-death20210512224940

The National Human Rights Commission (NHRC) has decided to investigate the case of
alleged rape and death of a woman activist from West Bengal, at Tikri border where the
farmers protest is going on against Centre's three farm laws. The alleged incident
happened at the Delhi-Haryana border but the farmer activist woman died in a hospital in
the Jhajjar district of Haryana due to COVID-19 infection. Seeking an urgent intervention
and direction of the NHRC, human rights activist and Supreme Court lawyer, Radhakanta
Tripathy filed a petition before the NHRC, for "independent, impartial, and fair
investigation and justice" in the matter, and "heavy compensation" for the woman's family
members. Taking cognisance of the issue, the NHRC in its order stated, "instant
complaint, from well known human rights activist, is regarding the allegation that one
woman activist hailing from West Bengal who came to participate in farmers' protest at
Delhi-Haryana Tikri border was allegedly gang-raped at the protest site." NHRC said the
woman died at a Jhajjar hospital, on April 30, after showing COVID-like symptoms. The
NHRC said it has decided to probe the case after considering the averment made by
Tripathy. Tripathy had claimed that the incident happened due to the alleged inaction,
negligence and failure on part of the police officials and health department of the Haryana
government in providing adequate protection, healthcare and justice to the woman. "Her
father is said to be running from the pillar to post for justice," Tripathy said. The NHRC in
its order also asked its own investigation wing to collect the facts of the matter, within two
weeks, including the details of the ex-gratia to the next of the kith and kin of the victim, if
any, by the state authorities under Victim Compensation Scheme. (ANI)
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fFareT smetes & AfgeT @ 39 3R Alq &1 7T, THT AFTRER
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https://www.tv9hindi.com/india/nhrc-decided-to-investigate-rape-death-of-woman-
activist-at-tikri-border-652826.html

TSI ATAGITERR 3T (NHRC) o fohdreT 3MigielsT (Farmer Protest) & IfRa# §9mer
T TP AT FARAT (Woman Activist) F HfAT FellcdR (Rape) 3R AT (Death) &
A HT ST L 1 HaeT FAT §. AATUSER FRiwdr 3R e FIE & g
Temenid BOTdr o TATTIRAT @ 39 ATHS # dohldl §EdelT I JAET f. 3egia
AFS # Tadd, fasuer-fasger s 3R =y & o 3k #fger & aRar & wewat
& AT TS HiT ART A g TH AR G .
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‘IR 9 IR I & &I FATHS ST ST T har

TATTIRAT o gl foh 39 FUrdr & 3R @ il Jifderr o) [TaR & & 91g
ATAS &1 ST Fer &l hgar fmar & Bardr & aar far o1 % ag gear gRamom
WHN & Yo ITRRAT 3R Fareey fHmT 1 3R & Afgell I qaed T,

TAIELY AT 3R AT Ui Fla H HiAd AfShaar, amatary 3 [Fwedar &

el Sheol el o [T 2 §Fd HI THAT

TATTHRET o AUl A H ATH & JLAT I Thd el & (o0 39T ST ATET Sl
o IodrE T Y far. @y & s fReREr f 3R A Az F o=t & e #
STTTPRT Shedl el & foIT Fgl. dagr, HSaT & ‘fhaeT AT o 57 A & ool &
HEIHAT 3RTdE horiare 3R JeThll [hareT ool & At T HiAT goir |
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https://www.livehindustan.com/bihar/muzaffarpur/story-reported-from-principal-
secretary-and-dm-on-black-marketing-of-test-kit-4026907 .html

eI 3E9dTel § PRIT S fohe T HTATETSTRY &7 ATHAT TSI ATGAIRR 3T
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https://www.jagran.com/uttar-pradesh/bhadohi-human-rights-commission-summoned-
reply-from-sp-21638064.html|
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